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Kelkar Committee Report

1881, SHRI SALIM ANSARI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) whether the Kelkar Committee constituted by the previous Government has
submitted its Report on the roadmap for reducing import dependence for oil and

gas;

{b) 1l so, what are the salient features of the Report and recommendations made
by the Committee;

{c) what action Government proposes to take on the recommendations of the

Committee; and

{d) what is the time-frame by when Government is likely to take a decision on
the Report?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHANY: (a) to (d) Yes, Sir. A Committee
under Dr. Vijay Kelkar has submitted its Report on Roadmap for Enhancing Domestic
O1l and Gas Production and Sustainable Reduction in Import Dependency by 2030.
The final report of the Committee can be viewed on this Ministry’s website with
the link http://petroleum.nic.in/docs/FinalReportKelkarCommittee2014.pdf

The said report of the Committee is under consideration of the Government of
India. After completing the examination of the Report, a view would be taken on

the recommendations of the Committee expeditiously.
Objection to New Gas Pricing Guidelines

1882, SHRI SALIM ANSARI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

{a) whether Government has received representations from domestic gas producers/
gas producers association objecting to the new gas pricing guidelines introduced by

Government;
(b) if so, the details thereof, and

{c) what steps Government is taking to alleviate these issues raised by gas

producers with a view to increase gas production in the country?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) Government has

received representations from domestic gas producers for allowing them freedom to



